BI:ZFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
(SZ) CHENNAI
ORIGINAL APPLICATION No.249 of 2020

Dusharla Satyanaravana : ...Applicant
-Vs-

National Highways Authority of India

Rep. by its Chairman

G S&0, Sector - 10, Dwarka,

New Delhj - 110075 and 4 others - ... Respondents
RUNNING INDEX
— . S—
SL.No. Particulars ] Page Nos. |
I. | REPLY AFFIDAVITFILED ON BEHALF OF THE 5 1-3
RESPONDENT

2. | Annexure-I- FTL MAP 4-4 J
3. | Annexure-II- Assistant Executive Engineer, Irrigation 5-5 |

Dept., Notice on Dt:29.06.2020.

4. | Annexure-lII- Executive Engineer, Irrigation Dept., 6-7
Notice on Dt:17.07.2020.

S. | Annexure-IV- Deputy Executive Engineer, Irrigation -9
Dept., Notice on Dt:05.01.2021.

6. [ Annexure-V- Report Submitted to Joint Committee 10-12

- ]

Place: Suryapet E%}&r/ "

Date: 16-08-2021. mganon Dlvlslon No. 1/
Surya




1

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
(SZ) CHENNAI
ORIGINAL APPLICATION No.249 of 2020

»

Dusharla Satyanarayana ...Applicant

-Vs-
National Highways Authority of India
Rep. by its Chairman
G 5&6, Sector - 10, Dwarka,

New Delhi - 110075 and 4 others .. Respondents

REPLY AFFIDAVITFILED ON BEHALF OF THE 5tt RESPONDENT

I, D.Bhadhruy, S/o. Lachi Ram, aged about 55 years, working as Executive

Engineer, Irrigation Division No.1, Suryapet District, do hereby solemnly affirm
and sincerely state as follows:

I am filing this reply affidavit on behalf ofSth respondent herein and [ am

well acquainted with the facts of the case. I submit that 1 deny all the

allegations and averments contained in the above OA except those that are

specifically admitted herein, and put the applicant to strict proof of the same.

1. I submit that, the tank ChuttuKunta is a Minor irrigation source located

adjacent to the highway Khammam-Suryapet in Raghavapuram (Village),
Mothey (Mandal), Suryapet (District) and this irrigation tank lacilitate
waler for major ayacut and drinking purpose needs of the people& cattle
of Raghavapuram Village.

2. I submit that, the Chuttukunt is also one of the tank in the chain link of

12 tanks constituting over 8 village in five mandals, viz. Chuttukunta,

mamillakunta,  Oorakunta Raghavapuram village, NallaKunta

Namavaram Village in Mothey mandal, Peddha cheruvu, Madhavaram
village, Modhula Cheruvu, Gurrapu Bandham in Tadvai village of
Munagala mandal, Veerladevi Cheruvu, Bethole village Chilkur mandal,
kalvapelli Bandham, Malyalavari Bandham kalvepalli village, Garidepally

Mandal, Vemuluri Project, Yathavakila village, Venkata Rangaiah

Barndham Chennaipalem village, Mattampally Mandal then finallv drains

into Krishna River, in this connection it is to submit that, as the

changes in the Hydraulic Particulars of the Chuttukunta tank due to
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The details of cht ukunta is as follows

y Jounta
Name of the Tank Chuttuk

-v 12 crer
Location of the Tank Raghavapuram Village,

Mothey Mandal, Suryapet Districy,

ico 1D : 17°9' 14" & 79° 46" 28" (Latts Long)
uiD : 80902801601301

Capacity : 6.10 Mcft

Ayacut ; 33-35 (Ac-gt)

3. I submit that, the alignment of the NH-365 BB is passing through the
Chuttukunta Lake, Raghavapuram (Vil), Mothey (M), SuryapetDist,
Telangana State. In this regard the NH-365BB officials have not taken
any prior permission and also not taken the! NOC (No O'bjection
Certificate) before starting the work from the Minor Irrigation Officials
who are competent authority pertaining to Tanks & Lakes in the
Telangana State. The NH-365BB officials have executed some work by
encroaching into the FTL of the tank which causes reduction in the
capacity consequently the ayacut irrigated under this tank will also get
reduced (Approx reduction in the capacity & ayacut is 0.70 Mcft&4
Acre).

4. 1 submit that, that the NH-365BB highway has being executed by
encroaching into the tank FTL we have immediately issued notices
cox;tinuously- to the NH-365 BB officials to stop the work immcddiately
vide 1.Notice given by the Assistant Executive Engineer, LB.
Section Mothey on Dt:29/06/2020, 2.Lr.No.EE/IB/SRPT/2020-

21/169M,Dt:17/07/2020 & 3. Lr.No.DEE/IB SD/SRPT/2020-21,

245 E, Dt:05.01.2021 (enclosed),and also stopped the work at site.

- I submit that, as it come the notice that again NH-365BB woark has
been resumed in the month of June, 2020 again we have issued notices
which were referenced in the above para and again stopped the work.
Further, it is submit that the Irrigation department has been made @
strong obstruction to the NH-365 BB authorities and stopped the work
without being completely executed, by serving continuous notices and

letters to the NH-365 BB authorities and doing the site inspections
regularly as this

1 . ” & 2 n
ISSue came into the notice of the Irrigati
Department.

o e or-
enli
Irrigation Division 0.

Suryapet.
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6. I submit that, in view of the above it is (o submit that, to safc guard

the Chuttukunta lake of Rghavapuram (Vil), Mothey (M), Suryapct (Dist)

of Telangana State, the NH-365 BB authorities have to remove the soil

which was filled in the Chuttukuta lake, and instead of forming the

road using the soil with a culvert in the middle, they have to construct

a fly over bridge with piers all along the length of the alignment of NH

365BB without affecting the Bund, FTL, Buffer zone and other elements

il any pertaining to the Chuttukunta lake. The fly over bridge with piers

constructed in such a way that the bottom le

than the TBL of the Chuttukunta lake

vel of the bridge is not less
, or the NH-365 BB authorities

nt for forming the road it should be in
such a way that it should not alfect the FTL &

Chuttukunta lake and

have to choose another alignme

Buffer zone of the
also it should not object the operational moves
nt authorities and any other officials, and also they

have to take the formal NOC (No Objection Certificate) from the
Irrigation Department before starting the work.

of the departme

. It is therefore prayed that the Hon'ble Court may be pleased 1o pass

appropriate order or orders as this Hon’ble Court may deem (it and

proper in the circumstances of the case,

VERIFICATION

I, D.Bhadhru, S/o. Lachi Ram, aged about 55 years, working as Executive
Engineer, Irrigation Division No.1, Suryapet District, Telangana state on behalf
of 5th respondent, do hereby verify and declare that the Zzontents stated in the

above reply affidavit are true and correct to the best of my knowleclge and
belief.

Place: Suryapet #

2 .
Date: 16-08-2021. mgau#mnmmmgf?/

=~ Suryapet. _




Assistant Executive Engineer, Irrigation Dept., Notice on
Dt:29.06.2020.
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Executive Engineer, Irrigation Dept., Notice on Dt:17.07.2020.




As, the tank Chuttu Kunta, Raghavapuram (V), Mothey Mandal, Suryapet

District submergence area is more than 10Ha hence the buffer zone 18
maintained to be of 30 meter,

In this connection the NHAI authorities are requested to stimulate other
modes of formation of roads other than raising using soil heaps with in the
FTL and buffer zones so as to safeguard the precious water body and also to
take the NOC clearence from this department while encountering any tank,

nala, stream, canal in the streach of laying of the New NH 365 (Suryapet to

Youw fa‘)ijlful]y, .
ol A\ VP
Nﬂ{;o S\m\

Deputy Executive Engineer,
[.B. Sub division, Suryapet,
Suryapet Dist.

Khammam Road).




Deputy Executive Engineer, Irrigation Dept., Notice on

Dt:05.01.2021.
GOVERNMENT OF TELANGANA
IRRIGATION & CAD DEPARTMENT
From To
Sri N.Ramesh, The Project Director,
Deputy Executive Engineer, National Highways Authorty of India,
[.B. Sub division Suryapet, Project Implementation Unit,
Suryapet dist. Khammam.
Lr.No.DEE/IB SD/SRPT/2020-21 Dt: 0S.~ 0l|~.2021.
Sir,

Sub:- 1 & CAD Department- Request to stop raising of land by soil
filling in Full tank Level (FTL), Buffer zone areas of Chuttu
Kunta, Raghavapuram (V),Mothey Mandal, Suryapet District -
submission of Report- Regarding.

Ref:- 1. Ass. Executive Engineer, IB section Mothey, Suryapet Lr. No.5
AEE/IB SD/SRPT/Mothey/ , Dt0y-01-2021.
2.Chief Engineer, Minor Irrigation (KB) Memo. No. DCE-
‘I/OTI/AEE2/Soi] Filling/2020, Dt. 19-06-2020.

With reference to the letter of Deputy Executive Engineer LB. Sub
Division Suryapet vide reference 1% cited the tamk Chuttu Kunta,
Raghavapuram village, Mothey Mandal, Suryapet District is inspected by me
and the field staff and observed that old NH 365 (Khammam to Suryapet
road) is passing adjacent to the said tank Chuttu Kunta. As a part of
developmental activity the old NH 365 road is being upgraged from 10.50
Meter Width to 33.00 Meters and the work is in progress. While widening of
the old NH 365 road it observed that the new formation road of extra width is
falling into the FTL of [rrigation Source tank Bed of Chuttu Kunta and aslo
observed that FTL land is being raised by soil heaps for formation of the road

which thereby leads to decrease in the tank submergence area and ultimately

to decrease in water storage capacity.
As per Go.Ms 168 Dated 07-04-2012 MA & UD (M Department,

Rule 3 a (i) No building / development activity shall be allowed in the bed of

water bodies like river or nala and in the Full Tank Level (FTL) of any lake,

pond, cheruvu or kunta / shikam lands.

Rule 3 a (i) The above water bodies and courses shall be maintained as
Recreational/Green Buffer Zone and no building activity shall be

carried out within:

Rule 3 a (ii) (2) 30m from the FTL boundary of Lakes / Tanks / Kuntas of

area 10Ha and above.




As, the tank Chuttu Kunta, Raghavapuram (V), Mothey Mandal, Suryapet

District submergence area is more than 10Ha hence the buffer zone 1s
maintained to be of 30 meter,

In this connection the NHAI authorities are requested to stimulate other
modes of formation of roads other than raising using soil heaps with in the
FTL and buffer zones so as to safeguard the precious water body and also to
take the NOC clearence from this department while encountering any tank,
nala, stream, canal in the streach of laying of the New NH 365 (Suryapet to

Khammam Road).

You falthfully,
- m\W

Deputy Executwe Engineer,
[.B. Sub division, Suryapet,
Suryapet Dist.
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Report Submitted to Joint Committee
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